FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
2. | Date of incorporation of the corporate | 25/08/2020
debtor
3. | Authority under which the corporate | Registrar of Companies, New Delhi
debtor is incorporated/registered
4. | Corporate Identity No. / Limited Liability | U74999DL2020FTC368645
Identification No of corporate debtor
5. Address of the registered office and | DSIIDC SHED NO. 103, SCHEME - I OKHLA INDUSTRIAL
principal office (if any) of the corporate | AREA, PHASE-II, South Delhi, NEW DELHI, Delhi, India,
debtor 110020
6. | Insolvency commencement date in | 07" October,2025
respect of corporate debtor
7. | Estimated date of closure of the | 5% April, 2026 (180" day from the date of
insolvency resolution process commencement of the resolution process)
8. | Name and registration number of the | Manoj Kumar Anand
insolvency professional acting as interim | (Registration No IBBI/IPA-001/IP-P00084/2017-
resolution professional 2018/10180)
9. | Address and e-mail of the interim | Registered address: -2, Community Centre,3™ Floor,
resolution professional, as registered with | (Near PVR/McDonald), Naraina, New Delhi-110028
the Board Email Address —anandmanoja@gmail.com
10. | Address and e-mail to be used for | 2, Community Centre, 3" Floor, (Near PVR/McDonald),
correspondence  with  the interim | Naraina, New Delhi-110028
resolution professional Email: -gigacirp2025@gmail.com
11. | Last date for submission of claims 23" QOctober,2025
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, | Name the class (es): Not Applicable
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and a). Web link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized b). Not Applicable
representatives are available at:

Notice is hereby given that the National Company Law Tribunal New Delhi, Court-IV, New Delhi has
ordered the commencement of a corporate insolvency resolution process of GIGA Pipe Systems India Private
Limited as per order against Company Petition No. (IB) NO. 294/ND/2025 as on Tuesday, 07" October

2025°.

1. The creditors of M/s. Giga Pipe Systems India Private Limited are hereby called upon to submit their claims
with proof on or before Thursday, 23" October 2025 to the interim resolution professional at the address
mentioned against entry No. 10.

2. The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means in the relevant forms to be
downloaded from web link mentioned in col 14.

3. Submission of false or misleading proofs of claim shall attract penalties.

Manoj Kumar Anand
Name and Signature of Interim Resolution Professional
Registration No IBBI/IPA-001/1P- P00084/2017-2018/10180

Date:09.10.2025
Place: New Delhi


https://ibbi.gov.in/downloadform.html

RAJASTHAN

One dead after chemical tanker collides Iormer minister
with LPG truck on Jaipur-Ajmer Highway

Rathore slams
Cong over ‘cheap
politics’, says
party ‘divided
and directionless’

PRESS TRUST OF INDIA
JAIPUR,OCTOBER 8

RAJASTHAN BJP president
Madan Rathore on Wednesday
accused the Congress of resort-
ing to “cheap politics and irre-
sponsible statements” instead of
playing the role of constructive
opposition, saying the party has
been reduced to “press confer-
ences and empty slogans”.

Rathore's remarks came in
response to recent statements by
senior Congress leaders Ashok
Gehlot and Govind Singh
Dotasra, who criticised the state
government over “administra-
tive failures” and recent acci-
dents, including the Jaipur-
Ajmer Highway crash and the
fire incident at SMS Hospital.

Talking to reporters in Jaipur,
Rathore said the Congress,
which “pushed Rajasthan into
the pit” during its tenure
through paper leak scandals, re-
cruitment irregularities and bu-
reaucratic negligence, has no
moral authority to question the
current administration.

“The BJP government is acting
swiftly, ensuring high-level inves-
tigations and justice for the vic-
tims,” he said. Taking a swipe at
Dotasra, Rathore said that level-
ling unverified allegations and
spreading rumours reflected
Congress' habit of misleading the
public. He challenged the
Congress leader to make any solid
evidence public instead of run-
ning “propaganda campaigns”.

Rathore also targeted ex-CM
Gehlot, saying his comments on
Bihar elections and Congress
leader Rahul Gandhi's travels re-
flected “delusion and denial”.

EXPRESS NEWS SERVICE
JAIPUR,OCTOBER 8

OVER40 LPG cylinders exploded
one after another on the busy
Jaipur-Ajmer Highway near
Mokhampura on Tuesday
around 10:30 pm after a chemi-
cal-laden tanker rammed into a
parked truck carrying them. The
fire and explosions could be seen
and heard from kilometres away.

Officials said on Wednesday
that the tanker driver, identified
as Ramraj Meena (35), was
charred alive while five others
sustained injuries. Around five
vehicles parked near the LPG
truck were also englufed in the
flames. However, the chemical
in the tanker did not catch fire
which prevented any further
blasts in the vicinity.

Police teams and fire tenders
rushed to the spot, while traffic
movement on the highway was
suspended for approximately six
hours. The road was reopened at
4:30 am but the traffic move-
ment was slow till noon.

Mokhampura police station
SI Jayprakash told The Indian
Express, “Around 10.30 pm on
Tuesday, a tanker truck carrying

Sriganganagar
mishap kills 3

Jaipur: Three men, identified as
Surendra (24), Naresh (18) and
Kaluram (18), were killed and
two others seriously injured
when a speeding car rammed
into a parked truck in
Sriganganagar district on
Wednesday, police said.  PTI

Firefighters douse flames after the accident on Tuesday night. Rohit Jain Paras

chemicals collided with another
truck laden with LPG cylinders.
The LPG truck was parked on the
road side while its driver was
having food at a nearby dhaba.
The tanker driver died after the
driver's cabin caught fire due to
the impact of the accident.”
According to reports, the

tanker was on its was from
Gujarat to Jaipur.

Eyewitnesses claimed that a
Regional Transport Office squad
was stopping vehicles for check-
ing on the highway and to avoid
them, the tanker driver changed
his lane suddenly and lost con-
trol, leading to the collision.
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GLIPMSE OF MANIPUR

Jaipur Collector Jitendra Soni
told The Indian Express that he has
wiritten to NHAI urging for a probe
into the accident. “The highway
comes under the jurisdiction of
NHAL I have written to the officials
to form a committee and investi-
gate the cause of this accident.
After the NHAI submits its report,

things will be clear,” said Soni.

Chief Minister Bhajan Lal
Sharma said that the district ad-
ministration has been ordered to
ensure proper treatment of the
injured. “The accident of a fire
breaking out in a truck loaded
with gas cylinders on the
Jaipur-Ajmer National Highway
in the Mozmabad police station
area of Jaipur Rural is extremely
tragic. Fire brigade and disaster
management teams are engaged
inrelief and rescue operations at
the incident site. Instructions
have been given to the district
administration to ensure proper
treatment for the injured and to
provide all possible assistance to
those affected,” he said.

“I pray to God for the safety
and well-being of all citizens af-
fected by this heart-wrenching
incident,” CM Sharma added.

Deputy CM Prem Chand
Bairwa was at the spot to take
stock of the situation.

InDecember last year,an LPG
tanker collided with a truck near
Bhankrota in Jaipur on the same
highway, sparking a massive
fireball that turned a stretch of
the highway into an inferno,
killing 19 people.

WITHPTIINPUTS

Artistes from Manipur perform during the Lokrang Festival at Jawahar Kala Kendra in Jaipur, Wednesday. Rohit Jain Paras
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DEATH ANNIVERSARY
PRESS TRUST OF INDIA
NEW DELHI,OCTOBER 8
36th DEATH .
AN N IVE RSARY THIRTY-EIGHT wagons of a food
ELIMINATE TERRORISM grains—laden gOOdS train derailed
ERADICATE CORRUPTION near New Sri Madhopur station

on the Western Dedicated
Freight Corridor at 11:05 pm on
Tuesday, causing major disrup-
tions to operations along the en-
tire corridor, sources said.

The Dedicated Freight
Corridor Corporation of India
Limited (DFCCIL) has not re-
leased any official statement re-
garding the derailment.

According to sources, the
prima facie cause of the derail-

PROTEST DAY
-

LATE ment s believed to be a collision
SHRI SURESH NARSINGH DUBE with cattle that had strayed onto
D.O.B. : 15-08-1956 the tracks. “The train's crew is

DEATH : 9-10-1989

Jayprakash Narsmgh Dube
and Family
09822404010/09637477417
09822193213/09503737575

Office : Dube Esta'te, Nalasopara (E)
Residence : Jaiom Bhavan,

safe, but operations have been
severely hampered. All top offi-
cials of the DFCCIL are on-site to
ensure the quick restoration of
services,” a DFCC source said.
The source added, “The goods
train was coming from Hadiyain
Punjab, carrying food grains in
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38 wagons of goods train
derail on Western
Dedicated Freight Corridor

At the accident site on
Wednesday. P11

covered wagons to western parts
of the country. Although the de-
railment occurred on the up line,
the wagons fell onto the adjacent
down line as well, obstructing
train services on both tracks.
Currently, operations on both
sides are halted until services are
restored.”

Senior officials stated that the
59-wagon freight train was run-
ning at a considerably high
speed when the loco pilot spot-
ted the cattle on the tracks and
tried to stop the train, but was
unable to haltitin time.
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Pramod Jain Bhaya
is Cong candidate
for Anta bypoll seat

EXPRESS NEWS SERVICE
JAIPUR,OCTOBER 8

THE CONGRESS party
Wednesday declared former
minister Pramod Jain Bhaya as
its candidate for the Anta bypoll
seat in Baran district.

Bhaya is a three-time MLA
and was a cabinet ministerin the
third Ashok Gehlot government
between 2018 and 2023.

Among the prominent
names, Naresh Meena had also
been seeking a Congress ticket
from Anta. On Tuesday, sharing
an old photo with Sonia Gandhi,
he had tagged Rahul Gandhi
with a request for the party
ticket. However, denied a ticket,
Meena may now contest as an
independentin a triangular con-
test with the Congress and BJP
candidates.

Bhaya is considered close to
former chief minister Gehlot. A
former member of Baran Zila
Parishad, Bhaya was first elected
as an independent MLA from
Baran in 2003. In the next elec-
tionin 2008, he was elected from
Antaona Congress ticket, defeat-
ing BJP’s Raghuveer Singh
Kaushal. He was then made a
minister of state for a couple of
years in the second Ashok Gehlot
government (2008-13).

In 2013, he was defeated by
BJP’s Prabhu Lal Saini, but man-
aged towrest it from Sainiin the
2018 elections. In the third
Gehlot government, he was
made the cabinet minister for
Mines and Gaupalan. However,
inthe 2023 elections, Bhaya was
defeated by BJP’s Kanwarlal
Meena by 5,861 votes.

The by election was necessi-
tated after the disqualification of
sitting BJP MLA Kanwarlal
Meena this May under the
Representation of the People
(RP) Act, 1951, after he was found
guilty under Indian Penal Code
sections 353 (assault or criminal
force to deter a public servant),
506 (criminal intimidation),and
the Prevention of Damage to
Public Property (PDPP) Actin a
20-year-old case.

In2005, demanding a re-poll

Considered close to former
chief minister Ashok Gehlot,
Bhaya is a three-time MLA
who was defeated by BJP’s
Kanwarlal Meena in the
2023 Assembly elections

in a sarpanch election in
Manohar Thana, Jhalawar,
Meena had threatened then RAS
officer Ram Niwas Mehta witha
revolver.

Following his conviction,
Meena did not get relief from the
high court while the Supreme
Court too had dismissed his pe-
tition this year. A delay in termi-
nation of his membership had
led to a political slugfest be-
tween the ruling BJP and the
Congress party. Meena, a two-
term MLA, has had at least 27
cases filed against him -- includ-
ing attempt to murder, rioting,
dacoity, extortion, and outraging
modesty. Meena’s lawyers, how-
ever, had told The Indian Express
that he has been acquitted in
most of these cases.

In June, Meena was learnt to
have moved the Governor’s of-
fice for a pardon under Article
161 of the Constitution.

“Congratulations to former
minister Shri Pramod Jain Bhaya
on being nominated as the can-
didate by the Congress Party for
the by-election for the Anta
Assembly seat. I am fully confi-
dent that with the blessings of
the people, the Congress Party
will win the Anta election by a
huge margin,” Gehlot said
Wednesday after the declaration
of Bhaya’s candidature.

The last date of filing nomi-
nations for the bypoll is October
21, while polling will be held on
November 11 and results will be
declared on November 14.

Rajasthan to be $350 bn economy
by 2030, welcomes investment: CM

PRESS TRUST OF INDIA
SURAT,OCTOBER8

RAJASTHAN CHIEF Minister
Bhajan Lal Sharma on Wednesday
said the state was poised to be-
come a $ 350 billion economy by
2030, and has a very investment-
friendly environment.

Speaking at a ‘Pravasi
Rajasthani Meet’ in Surat ahead
of the Pravasi Rajasthani Divas on
December 10, he invited entre-
preneurs and investors to explore
opportunities in IT, pharma, tex-
tiles, gems & jewellery, energy,
petrochemicals, tourism and
mining sectors in the state.

“Rajasthan is progressing to-
wards becoming a $350 billion
economy by 2030. Due to govern-
ment initiatives, it has emerged
as one of the most investment-
friendly and progressive states of
India,” Sharma was quoted as say-
ing in an official release.

“Out of the MoUs worth 335
lakh crore signed during the
Rising Rajasthan Global
Investment Summit, projects
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Chief Minister Bhajan Lal Sharma speaks during the ‘Pravasi
Rajasthani Meet’, in Surat Wednesday. ANI

worth37 lakh crore have already
been implemented on the
ground,” the CM said.

He noted that the achieve-
ments of Non-Resident
Rajasthanis are a significant
source of inspiration and guid-
ance for the people of the state
and they should contribute not

State Cong demands Health minister’s
resignation over Jaipur hospital blaze

PRESS TRUST OF INDIA
KOTA,OCTOBER8

TWO DAYS day after a massive
fire ripped through the trauma
centre of the SMS Hospital in
Jaipur that claimed eight lives,
Rajasthan Congress chief Govind
Singh Dotasra on Wednesday
demanded the state health min-
ister to take responsibility for the
tragic incident and resign.

Speaking to mediapersons in
Bundi, Dotasra blamed the state
government for failing to pre-
vent tragedies, and said Health
Minister Gajendra Singh
Khimsar must resign and this
“parchi” (paper slip) system
must be replaced.

Congress leaders oftenrefer to
the BJP government in Rajasthan
as “parchiwali sarkar”, claiming
thatall theinstructions come from
the Centre and that the bureau-

epaper.indianexpress.mr-. .

cracy runs the show in the state.

The fire gutted the neuro ICU
on the second floor of the trauma
centre on Sunday night, killing six
of the 11 patients on critical care
support. Fourteen patients from
another ICU on the same floor
were evacuated, two of whom
died later, according to officials.

“People reached the hospital
to save themselves, but they lost
their lives instead. What canbe a
more drastic misfortune than
this,” Dotasra asked.

“They (BJP) accuse the
Congress of politicising tragedies,
but we are only asking whoall are
responsible for the loss of lives,
and demanding assistance and
compensation for the victims,
whichisnotatall politics,” he said.

The hospital staff were
warned of sparks in the wires
days earlier, but no one heeded
the warning and eventually a big
tragedy occurred, killing eight

Jaipur

people, Dotasra alleged.

“After the incident, the su-
perintendent of SMS Hospital
denied deaths by fire, claiming
people died due to suffocationin
smoke. He did not even care to
think that the smoke was trig-
gered by fire,” Dotasra said.

The state Congress chief also
claimed that the CM visited the
hospital after the tragedy and di-
rected to erase all evidence.

The health minister is still
unable to explain the reasons be-
hind the fire, while neither him
or the chief minister has issued
any statement, Dotasra said.

On the Assembly bypoll
scheduled in Anta in Baran dis-
trict on November 11, Dotasra
sounded confident about the
Congress winning the seat.

“People are suffering but the
government seems happy. The
Congress will win the bypoll un-
der such conditions,” he said.

only to their karma-bhumi or
workplace (Surat) but also to
their matru-bhumi or mother-
land, he said.

Gujarat and Rajasthan have
vast opportunities for economic,
cultural and social collaboration
in several sectors, the chief min-
ister said.

SHO shunted
out for not
following dress
code in Ajmer

Jaipur: A Station House Officer
was shunted out in Ajmer district
after the Inspector General found
policemen in civilian clothes dur-
ing an unannounced visit to the
station, according to an order.

Arai Police Station SHO
Bhopal Singh was sent to police
lines by SP Vandita Rana through
an order on Tuesday.

During a visit to the police
station on October 2, the IG
found that police personnel
were not in their uniform and
the CCTV cameras were non-
functional. Sub-Inspector Bhopal
Singh was also found to have al-
legedly unreasonably detained
two people at the station.

“This reflects the SHO’s indis-
cipline, carelessness towards of-
ficial duties, and failure in super-
vision,” the order noted. = PTI
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RANCHI

Women raped
by seven in
Ranchi

An 18-year-old woman was
allegedly raped by seven
people in Ranchi district,
police said on Wednesday.
The survivor reported the
incident at the Tamar po-
lice station on Tuesday. In
her complaint, she alleged
that her cousin deliber-
ately trapped her, leading
to the incident.

FATEHPUR

Four killed as
SUV plunges
into pond

Four men were killed and
five others seriously in-
jured after a speeding
SUV fell into a pond near a
toll plaza on the Kanpur-
Prayagraj National High-
way in Fatehpur district on
Wednesday, police said.
The incident took place
when the victims were re-
turning to Prayagraj after
attending a wedding cer-
emony in Kanpur.

SAKTI SAKTI (CHH'GARH)
4 workers
dead as lift
crashes at
power plant

Four workers were killed
and six others injured after
a lift collapsed from a
height at a power plantin
Chhattisgarh's Sakti dis-
trict, officials said on Wed-
nesday. The incident took
place on Tuesday night at
RKM Powergen Pvt Ltd's
plant in Dabhra area of
Ucchpinda village in the
district, Sakti Superintend-
ent of Police Ankita
Sharma told PTI.

THANE

Man stabbed
multiple
times over
dispute

A 27-year-old man was se-
verely injured after a per-
son stabbed him multiple
times following a heated
argument in Maharash-
tra's Thane district, police
said on Wednesday. The
incident occurred around
10.30 pm on October 5

near a gym at Anjur Phata
in Bhiwandi area.

ERODE (TAMIL NADU)
Elephant
tramples
60-year-old
man to death

A 60-year-old man was
trampled to death by an
elephant in the Sathya-
mangalam Tiger Reserve
(STR) here, forest officials
said on Wednesday.The
incident occurred at
around 4.30 pm in Chur-
achura beat of the Porla
forest range on Wednes-
day when Waman Gedam,
a resident of Churachura-
Malguzari village, was re-
turning with his brother
Mahadev Gedam and
another villager after graz-
ing cattle.

IMPHAL

Two militants
arrested in
Manipur

Security forces arrested
two militants, belonging to
separate proscribed out-
fits, for their alleged in-
volvement in extortion
activities in Manipur's Im-
phal West and East dis-
tricts, police said on
Wednesday.

BIHAR | BJP identifies 12,000 ‘weak’ booths, seeks to
increase 100-200 votes in each

Cong clears names of 25
candidates in first CEC

Gaurav Vivek Bhatnagar
NEW DELHI

Just a couple of days after the
Election Commission an-
nounced that polls for the As-
sembly elections in Bihar
would be held on November
6 and 11, the Congress Elec-
tion Committee for the state
met at the party headquarters
here on Wednesday to decide
the candidates. In its first
meeting, the CEC took up
over 60 candidates but is
learnt to have finalised 25.

The meeting at Indira Bha-
wan was attended among
others by Congress general
secretary (organisation) K.C.
Venugopal and Screening
Committee and party treas-
urer and Screening Commit-
tee chairman Ajay Maken.

Emerging from the meet-
ing, Congress MP Moham-
mad Jawed said the party has
“cleared 25 seats”. Among the
seats, which the party ap-
pears to have reached a con-
sensus on are Kutumba from
where state unit president
Rajesh Ram is likely to contest
and Kadua from where Con-
gress Legislative Party leader
Shakeel Ahmad Khan may
fight.

During the meeting, dis-

cussions were held on over 60
seats covering both phases of
the election and out of these
candidates around two dozen
were picked by consensus.
Many of these are sitting
MLAs.

While the CEC meeting
has finalised some candidates,
the final decision on these
would be taken by the party
in consultation with the state
in-charge, the state president
and the leader of the legis-
lative party. Also, the Con-
gress would only release its
lists after a formal agreement
has been reached with the
other =~ Mahagathbandhan
allies on seat-sharing, for

Manjhi, Chirag prick
BJP over Bihar seats

Dheeraj Kumar

PATNA

Bihar's two prominent Dalit
leaders and Union ministers,

Jitan Ram Manjhi and
Chirag Paswan, are giving a
tough time to BJP as they
have apparently toughened
their stand on

seat-sharing deal for the
assembly elections.

While Manjhi asserted
that his party, Hindustani
Awam  Morcha (HAM),
would not contest the polls if
it was not given at least 15
seats, Paswan said talks were
in early stages. While Pas-
wan reportedly wants 40
seats, BJP is believed to be
offering him 22 and eight to
HAM.

Manjhi, however, clarified
that HAM would remain
with the NDA camp. BJP
chief JP Nadda reportedly
spoke to Manjhi to pacify
him. He said that his party
was praying to NDA leaders
to give a respectable number
of seats to his party so that it
could get recognition. “In
absence of recognition to
our party, we have to face
humiliation,” he remarked.

“If we do not get the pro-
posed number of seats, we
will not contest the election.
We will support the NDA,
but we won't contest the
election. I don't want to be-
come CM. I just want our
party to be recognised,” he

RA

H,A \/
RATLAM DIVIS f-n\‘
E-Tender Notice No.:E-666441-
MOD Date: 04-10-2025

SR.CDO/IND acting for and on behalf
of The President of India invites E-
Tenders through E-Tenders against
Tender No E-666441-MOD through
Single packet system, closing date &
Time - 28-10-2025, 15:00 hrs Bidders
will be able to submit their bids up-to
closing date and time only. Manual
offers are not allowed against this
tender, and any such manual offer
received shall be ignored. If for any
reason the scheduled date of opening
of tender is declared a holiday, then the
tenders will be opened at the next
working day of the holiday. 1. Name of
the work with its location:- Fitment of
Tertiary Pin in AAR-H Type Coupler,
QRV Wire Rope, FSDS Panel
Separation, and Waste Water Pipe
Layout Modification in LHB Coaches at
Coaching Depots IND and DADN., 2.
Approx. cost of work:- Rs
45,80,965.26/-, 3. Earnest Money to
be deposited:- Rs 91,600/-, 4.
Completion period of work:- 01 year
(365 days) from date of issue of LOA,
5. Address of the office from where
the tender opened:- Office of the
SR.CDO/IND, Western Railway,
Ratlam division, 6. Date & Time for
submission:- Validity of offer from
Date of closing of Tender 60 Days, 7.
Website particulars & notice board
location:- Tender documents can also
be downloaded from the IREPS
website (www.ireps.gov.in), Any
other information required by the
tenderer can be obtained from the
office of Sr CDO/IND during the
working hours.

Sr.Coching Depot Officer / Indore
3/1/276 Ratlam

Like us on: [[ facebook.com/WesternRly

Manjhi, however,
clarified that HAM
would remain with
the NDA camp. BJP
chief JP Nadda re-
portedly spoke to
Manijhi to pacify
him. He said that
his party was pray-
ing to NDA leaders
to give arespect-
able number of
seats to his party
so that it could get
recognition

said.Manjhi, Chirag prick
BJP over Bihar seats

In a post on X, Manjhi
quoted lines from Dinkar's
classic war poem Rashmira-
thi, with a minor tweak.
Rashmirathi narrates a last-
ditch attempt by Lord
Krishna to prevent the Ma-
habharata battle.

On the other hand, Pas-
wan sought to keep cards to
his chest but dropped ample
hints about his intentions by
posting a cryptic comment
on the death anniversary of
his father, late Ram Vilas
Paswan. "Papa always used
to say, do not commit a
crime, do not endure a
crime. If you want to live,
learn to die, learn to fight at
every step."

Most of the names cleared were sitting
MLAs while some of the lawmakers are yet
to get the green signal owing to a review of
their performance pending. The decision
was taken at a meeting of the party’s
Central Election Committee headed by
Congress president Mallikarjun Kharge

which the talks are progress-  most of these 12,000 “weak’

ing separately.

Meanwhile, the BJP has
identified around 12,000
“weak polling booths” across
the state where it had either
received very few votes or not
even a single vote.

According to party sources,

of secured Creditor the amount and interest thereon.

Property taken in possession are herein below.

booths - out of a total of
90,712 booths -- are located in
Bihar’s Seemanchal region,
which includes districts such
as Araria, Kishanganj, Purnia,
and Katihar -- areas where
the Muslim population ranges
between 60% and 70%.

nation

Indore, Thursday, October 9, 2025

Lalu desperate after Con
refuses Tejashwi as Chie
Minister’s face: Giriraj

Dheeraj Kumar
PATNA

Senior BJP leader and union
minister Giriraj Singh on
Wednesday took a dig at RID
chief Lalu Prasad over Con-
gress's persistent refusal to
publicly endorse RJD leader
Tejashwi Yadav as INDIA
bloc"s chief ministerial can-
didate for the upcoming as-
sembly election.

Sharpening his attack on
RJD after Congress re-
mained non-committal
about endorsing Tejashwi as
the CM face for the state
polls, Giriraj said, "Congress
has already made it clear that
Tejashwi will be the chief
ministerial face of RJD, not of
the grand alliance. Now, RJD
chief Lalu Yadav is desperate
and scared after the state-
ment of the Congress leader-
ship. The leadership of the
opposition alliance has not
yet been decided. I must say
that NDA's policy, leadership,
and intent are all set and
there is no resentment at all,”
he said.

Singh’s remark came a day
after Congress leader Udit
Raj stated that RJD leader Te-
jashwi Yadav might be the
chief ministerial face for the
RJD but the INDIA bloc’s CM
face would be decided collec-
tively.”

Under the leadership of
Tejashwi, RJD had emerged
the single largest party in the
last assembly election by

winning 75 seats,
strengthening his position as
CM face of the opposition
bloc.

Congress’s “non-committal
approach’ towards projection
of Tejashwi as CM face came
in sharp focus after Rahul
Gandhi also sidestepped a
media query on the issue
during his Voter Adhikar
Yatra in Bihar.

While talking to newsper-
sons, BJP s firebrand leader
and MP from Begusarai,
Singh claimed that Nitish
Kumar would be chief min-
ister of Bihar if NDA re-
turned to power again.

“There were no differ-
ences among allies of the
NDA over the seat-sharing
deal for the state polls and
said that talks were going on
smoothly and the final for-
mula would be finalised
soon,” he added.

Singh's statement as-
sumes special significance as
both Prime Minister Nar-
endra Modi and Union Home
Minister Amit Shah have not
declared that Nitish Kumar
will be chief minister again if
NDA formed the government
again after the assembly elec-

9

Centre virtually
failed Wayanad
landslide victims:
Kerala HC

Kochi: In a stinging observa-
tion, the Kerala High Court
on Wednesday said that the
Union government has “vir-
tually failed” the victims of
the 2024 landslides in Waya-
nad by not exercising its
powers to waive off the loans
availed by them.

A bench of justices A K
Jayasankaran Nambiar and
Jobin Sebastian termed as
"unfortunate” and "exasper-
ating” the central govern-
ment's stand not to waive off
the loans of the victims.

It directed that any re-
covery action by banks
against the landslide victims
in Wayanad shall be kept in
abeyance till the final dis-
posal of the PIL, initiated by
the court on its own in the
wake of the calamity, aimed
at improving disaster preven-
tion and management in Ke-
rala.

The court said it cannot re-
main a mute spectator to "the
Shylockian methods" re-
sorted to by the banks con-
cerned to recover the loans.

The bench said it cannot ac-
cept the Centre's stand that it
was powerless to act as under
Article 73 of the Constitution
it has “vast powers”. PTI

GRIHUM HOUSING FINANCE LIMITED

GRIHUM (FORMERLY KNOWN AS POONAWALA HOUSING FINANCE LIMITED)
=4 Regd. Office: 6th Floor, B Building, Ganga Trueno, Business Park, Lohegaon, Pune, Maharashtra - 411014

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance Limited as the name
Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited
and originally incorporated with name of GE Money Housing Finance Public Unlimited Company) herein after referred as Secured Creditor of the above Corporate/
Register office under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said
Act’) and in exercise of the powers conferred under Section 13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a
demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the publicin general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security
Interest Enforcement Rules 2002 on this 03rd Day of the October of the 2025.

The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of

APPENDIX IV (See rule 8(1))
POSSESSION NOTICE
(For Immovable Property)

Possession| Date of .
S. Name of - statuto Amount in
No|  Borrowers DesciplicnictBiopery taken | Domand Demand Notice (Rs.)
Date Notice
1| PAWAN MAHESH, | Al that piece and parcel of the property House No. 95 Situated at Loan No. HF0229H19100188
DIVYA YADAV Village Abhali, P.H. No. 03, Tehsil Thikri, District Barwani, Gram Rs.20,22,845/- (Rupees Twenty Lakh
Panchayat Abhali, Ward No. 07, Admeasuring Area 76.2x83 Ft., 03102025 | 10/05/2025 Twenty Two Thousand Eight Hundred
Total Area 6324.6 Sq.Ft. Boundaries as per documents:- East- Forty Five Only) a payable as on
Land of Gokul Yadav, West - Common Road, North - Land of Bihari 10/05/2025 along with interest
Yadav, South - House of Mohan Yadav @16.85 p.a. ill the realization.

Place : Madhya Pradesh

Date : 09-10-2025

In any case if there is any difference between the contents of local language publication and English newspaper publication, the content
of the English newspaper language published in Free Press shall be prevail.

Sd/- Authorised Officer Grihum Housing Finance Limited
(Formerly Known as Poonawala Housing Finance Limited)

7 SRG HOUSING

FINANCE LIMITED

Sohl,

respect of time toredeem the

SYMBOLIC POSSESSION NOTICE RULE 8(1) (For Immovable Property)

Whereas, the undersigned being the authorized officer of SRG Housing Finance Limited, 321, SM Lodha Complex, Near Shastri Circle, Udaipur
- 313001 (Rajasthan), under the Securitization And Reconstruction of Financial Assets and Enforcement Of Security Interest Act, 2002 and
in exercise of power conferred under section 13(12) read with rule 3 of Security Interest (Enforcement) Rules, 2002, issued demand notices
on the dates mentioned against each account calling upon the respective borrowers/co-borrowers/mortgagors/guarantors, to repay the
amount within 60 days from the date of receipt of the said notices. The borrowers/c o-borrowers/mortgagors/guarantors having failed to
repay the amount, notice is hereby issued to the borrowers/co-borrowers/mortgagors/guarantors and the public in general, that the undersigned
has taken Symbolic Possession of the properties described herein below in exercise of powers conferred on him under section 13(4) of the said
Act, read with rule 9 of the said rules, on the dates mentioned against each account. The borrowers/co-borrowersimortgagors/guarantors in
particular and public in general are hereby cautioned Not to deal with the properties and any dealing with the properties will be subject to the
charge of SRG Housing Finance Limited, 321, SM Lodha Complex, Near Shastri Circle, Udaipur — 313001 (Rajasthan), for the amounts mentioned
below plus future interest and cost/charges thereon until the realization.

The Borrowers/Co-borrowers/Mortgagors/Guarantors attention are invited to the provisions of sub-section (8) of section 13 of the said Act, in

ahl,

SRG HOUSING FINANCE LIMITED
CIN: L65922RJ1999PLC015440

Reg. Off: 321, S M Lodha Complex, Near Shastri Circle, Udaipur-313001(Rajasthan)
Phone: 0294-2412608 E-mail: i ing.com ite: www.sr ing.com

secured assets.

w

.| Loan Account Number (Lan)/
No.|Borrowers| Co-Borrowers] Guarantors

1) Date Of Demand Notice
2) Date Of Symbolic P
3) Claim Amount As Per Demand Notice

Description Of Immovable Property

(Together With Buildings And Structures
Constructed, To Be Constructed Thereon Along|
With Fixtures And Fittings Attached To The
Earth And Anything Attached To The Earth.)

1.[HLRO0000000009408
(Borrower)
Purohit (Co-Borrower-1)

(Co-Borrower -2)

Mr. Premnarayan Purohit S/o Mr. Mangilal Purohit
Mrs. Sumitra Bai Purohit Wjo Mr. Premnarayan

Mr. Anil Purohit S/o Mr. Premnarayan Purohit

All That Piece And Parcel Of Land Owned By: -
In The Name Mr. Premnarayan Purohit S/o Mr.
2. Date Of Symbolic Possession- Mangilal Purohit Having Property House No.
October 03, 2025 165 Situated At Gram Panchayat Abadi Area,
3. Claim Amount As Per Demand Notice-[Khasra No. 669, Ph No 37, Village Bardiya
% 1,75,720/- In Rupees One LakhjAmra Tehsil- Garoth, District-Mandsaur
Seventy-five Thousand Seven Hundred|(Madhya Pradesh) Having Land Area Of

1. Date Of Demand Notice-
June 14,2025

Mrs. Jyoti Bai W/o Mr. Anil Purohit (Co-Borrower -3)

(Guarrantor)

June 08,2025

And Twenty Only As On June 07, 2025(1302.00 Sq. Ft. Surrounded By:- East — House
Mr. Omprakash Purohit S/o Mr. Shyamlal Purohit|Plus Future Interest, Incidental|Of Prakash, West — House Of Pursingh, North -
Expenses, Cost, Charges, Etc. W.e.f.|Road, South-House Of Naveenji

PLACE:- Madhya Pradesh
DATE:- 09-10-2025

SDJ-
Authorized Officer, SRG Housing Finance Limited

Aadhar Housing Finance Ltd.

Corporate Office: Unit No.802, Natraj Rustomjee, Western Express Highway and M.V.Road, Andheri (East), Mumbai- 400069
Shujalpur Branch : House No.17, Ward No.15, Panjabi Mohalla, Digambar Jain Mandir Road,Shujalpur,Shujalpur Mandi, Dist. Shujalpur - 465333 (Madhya Pradesh)

Housing Finance Ltd

E-AUCTION - SALE NOTICE

E-Auction Sale Notice for Sale of immovable Properties under the Securitization and Reconstruction of Financial Asset and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8 (6) of Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged, possession of which
has been taken by the Authorised Officer of Aadhar Housing Finance Limited will be sold on “As is where is”, “As is what is”, and “ Whatever there is” with no known
encumbrances Particulars of which are given below:

ﬁ: Borrower(s) / Ngﬁﬂaggm Description of the Reserve EZ’;:;‘ l(ﬁEl:VIIIg Nature of
Co-Borrower(s)/ Guarantor(s) and Amount Immovable property Price (RP) (10% of RP) possession
1.| (Loan Code No. 09110000092/ 10-07-2024 All that part & parcel of property bearing, Ground Floor Back
Shujalpur Branch) Side of Krishi Mandi Ward No. 06 PH 22 Survey No. 317/18 Min Rs. Rs. .
Hemraj Verma (Borrower) & 3 Paankhedi (Kalapipal) Shajapur Madhya Pradesh 465337. | 5,04,000/- | 50,400/- Physical
Ramkanya Verma ¥4,34,760/- | Boundaries:- East - Public Way, West - Land of Gajraj, North -
(Co-Borrower) Land of Seller, South - Land of Seller

N

and ‘Whatever Is There Is Basis’.

-~

Place : Madhya Pradesh
Date : 09-10-2025

1. Last Date of Submission of DD of Earnest Money Deposit along with KYC, Tender Form and accepted Terms and conditions (Tender Documents) is 12-11-2025 within 5:00 PM at the
Branch Office address mentioned herein above or uploaded on https://bankeauctions.com. Tenders documents received beyond last date will be considered as invalid tender and shall
accordingly be rejected. No interest shall be paid on the EMD.

. Date of Opening of the Bid/Offer (Auction Date) for Property is 13-11-2025 on https://bankeauctions.com at 03:00 PM to 04:00 PM.

3. AHFL s not responsible for any liabilities whatsoever pending upon the property as mentioned above. The Property shall be auctioned on ‘As Is Where Is Basis’, ‘As Is What Is Basis’

. The Demand Draft Should be made in favorof ‘Aadhar Housing Finance Limited’ Only.
5. Auction/bidding shall be only through “Online Electronic Bidding” through the website https://bankeauctions.com. Bidders are advised to go through the website for detailed terms
before taking part in the e-auction sale proceedings.
6. The intending bidders should register their names at portal M/s C 1 INDIA PVT LTD through the link https:/bankeauctions.com/registration/ signup, and get their User ID and
password free of cost. Prospective bidder may avail online training on E- auction from the service provider M/s C 1 INDIA PVT LTD through the website https://bankeauctions.com
7. For further details contact Authorised Officer of Aadhar Housing Finance Limited, Deepak Malviya Contact No. 7583898990 OR the service provider M/s C 1 INDIA PVT LTD, E-mail:
tn@c1india.com & support@bankeauctions.com, Phone No. +917291981124 /25 /26 As on date, there is no order restraining and/or court injunction AHFL/the authorized Officer of
AHFL from selling, alienating and/or disposing of the above immovable properties/secured assets.
8. Fordetailed terms and conditions of the sale, please refer to the link provided in Aadhar Housing Finance Limited (AHFL), secured creditor’s website i.e. www.aadharhousing.com.
9. TheBidincremental amount for auction is Rs.10,000/-.
10. This newspaper publication and the data contained herein is intended for general public dissemination. Any reproduction, distribution, transmission, or republication of this content, in
whole or in part, in any form or by any means, whether print, digital, electronic publication in any form, e-mail or web publications, or otherwise through any mode is strictly prohibited.
Any unauthorized use of the above content through any mode may result in appropriate legal action by AHFL.

For Aadhar Housing Finance Limited

(Authorised Officer)
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POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization And Reconstruction of Financial Assets And Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (2) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount
mentioned against the respective names together with interest thereon at the applicable
rates as mentioned in the said notices within 60 days from the date of receipt of the said
notices, along with future interest as applicable incidental expenses, costs, charges etc.
incurred till the date of payment and/or realisation.

sr. Borrower/ 13(2) Notice Date/ Date/ Time
N ’ Loan No. Co-Borrower/ Outstanding Due & Type of
& Guarantor/Mortgagor (in Rs.) as on Possession
1 1) Mr. Prakash 24.07.2025, RS.4,46,279.13 Date:
. (Rupees Four Lakh Fourty | 03.10.2025
465096?000281 Meena',wsel:r;aRanjeet Six Thousand Two Time:
o Hundred Seventy Nine | 01.30 PM
5158940017361 2)PMr:. Kizr:ﬂ"‘ Wio. and Eighteen Paise Only) | Symbolic
rakash Meena as on 13.07.2025 ~ |Possession

Details of Secured Assets: All that piece and parcel of land bearing House/ Plot
No.09, admeasuring area of 900 Sq.ft. (Sq.mtrs. 83.64), together with construction
thereon, Part of Khasra No.149/2, situated at Ward No.20, Gram Gowar Dhaniya,
New P.H. No.104, within the limits of Grampanchayat Arniya Kalan, Tehsil Kalapipal
& District Shajapur (M.P.). Bounded by: East by: Land of Dariyav Singh, West by:
Land of Badrilal, North by: Land of Badrilal and South by: Road.

Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrower's
mentioned herein above in particular and to the Public in general that the authorised
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned
above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Indore Sd/- Authorised Officer,
Date: 09.10.2025 For Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 1112 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: Plot No.306-A, PU 4, Scheme
No.54, Near Country Inn Hotel, Main A.B. Road, Vijay Nagar, Indore-452010.

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED

RELEVANT PARTICULARS
1. [Name of corporate debtor GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
2. |Date of incorporation of the corporate  {25/08/2020

debtor

3. |Authority under which the corporate
debtor is incorporated/registered

4. |Corporate Identity No. / Limited Liability
Identification No of corporate debtor

5. |Address of the registered office and
principal office (if any) of the corporate
debtor

6.  |Insolvency commencement date in
respect of corporate debtor

7. |Estimated date of closure of the
insolvency resolution process

8. |Name and registration number of the
insolvency professional acting as
interim resolution professional

9. [Address and e-mail of the interim
resolution professional, as registered
with the Board

Registrar of Companies, New Delhi

U74999DL2020FTC368645

DSIIDC SHED NO. 103, SCHEME - | OKHLA
INDUSTRIAL AREA, PHASE-II, South Delhi, NEW
DELH], Delhi, India, 110020

07" October,2025

5t April, 2026 (180 day from the date of
commencement of the resolution process)
Manoj Kumar Anand

(Registration No IBBI/IPA-001/IP-P00084/2017-
2018/10180)

Registered address: -2, Community Centre, 31
Floor, (Near PVR/McDonald), Naraina, New Delhi-
110028

Email Address —anandmanoja@gmail.com

2, Community Centre, 3 Floor, (Near
PVR/McDonald), Naraina, New Delhi-110028
Email. -gigacirp2025@gmail.com

231 October,2025

10. |Address and e-mail to be used for
correspondence with the interim
resolution professional

11. [Last date for submission of claims

12. |Classes of creditors, if any, under

clause (b) of sub-section (6A) of

section 21, ascertained by the interim
resolution professional

13. |Names of Insolvency Professionals

identified to act as Authorised

Representative of creditors in a class

(Three names for each class)

14. |(a) Relevant Forms and

(b) Details of authorized https:/libbi.gov.in/downloadform.html

representatives are available at: b). Not Applicable

Notice is hereby given that the National Company Law Tribunal New Delhi, Court-IV, New Delhi

has ordered the commencement of a corporate insolvency resolution process of GIGA Pipe

Systems India Private Limited as per order against Company Petition No. (IB) NO. 294/ND/2025

ason Tuesday, 07th October 2025".

1. The creditors of M/s. Giga Pipe Systems India Private Limited are hereby called upon to
submit their claims with proof on or before Thursday, 23rd October 2025 to the interim
resolution professional at the address mentioned against entry No. 10.

2. The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means in the
relevant forms to be downloaded from web link mentioned in col 14.

3. Submission of false or misleading proofs of claim shall attract penalties.

Name the class (es): Not Applicable

Not Applicable

a). Web link:

Sd/-

Manoj Kumar Anand
Name and Signature of Interim Resolution Professional
Registration No IBBI/IPA-001/IP- P00084/2017-2018/10180

Date: 09.10.2025
Place: New Delhi
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Municipal Corporation Alwar (Raj.)

Sr.No./MCA/SBM /2025/1065-67 Dt.- 03.10.2025
Nit No./03/2025-26 E-Procument Notice Inviting Bid
Bid for civil work of " IEC activities For SBM-U & NCAP " at Municipal
Corporation Alwar invited for interested bidders up 08.10.2025 Other particulars of
the bid may be visited on the procurement portal(http://sppp.raj.nic.in &
www.eproc.rajasthan.gov.in) of the state. The approximate value of the
procurementis 68.34 lac.

UBN No TENDERID

DLB25265L0B20098 2025_DLB_504324_1

Commissioner

Raj.Samwad/C/25/11700 Municipal Corporation, Alwar
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FUBLIC ANNOUNCEMENT
CARBON SPECIALITIES LIMITED
CiN: LESA29UP1885PLCT11401
Registared Office: F181 &, Duplex Bungakow, Unil -4, Swarcop Nagar, Banpur -
208001, Liiar Pradesh Contact Mo,- +591-0838823600
Email: carbornspecialilies2hipgmail.com | | Website: weww.carbon.in.nel

Thia Public Announcament ("PA") is being issued in accordance with the applicabls
resguiations for the information of all shareholders and stakeholders of the Carbon
Specialibes Limited {tha "Company"}.

We, Mr. Pankaj Kaya and Mr. Vaibhav Kaya (the "Promoters” or the "Acguirers™) had
earlier ssusd and submithed 20 Initsd Public Anmoauncement on June 26, 2023, proposing
the voluntary delisting of &, 50,520 Equity Shares af the Company from the Caloutta Siock
Exchange Limiied ("CSE" or tha "Exchange”), The proposal aimed to eénable the
Promoters to attein full cwnership of the Company, thereby enhancing opsrational
Raxibifity, Delisting would also eliminate ongoing lstng compliance requirémants,
freaing managernent i focus on core businesa activities, For the delisting process, we
hawve satured in-princplke approval inm the Exchangs on Apl 23, 2025, and opened an
ESCIOW 30Count with the required funds in accordance with reguiatory requirements

Howeyer, dug 1o unforesean crrcumslances, the delsting process coulld not be
completed within the imelines prescrbed under the Securities and Exchange Board of
Irvdlia (Deslesting of Equity Shares) Regulatkons, 2021, Consequantly, no further action
was laken. and the proposal has been withdrawn. As a resull, the Equily Shares of the
Company will continua ooramain keted on CSE,

I the event the Company decides to pursue deliating of ts shares from the CESE inthe
futura. it will undertake the procass alrash - incleding obdaining fresh in-principla
appraval from the Exchange, securing all necessany approvals from the ralevant
authoritias, and ensuring full compliance with the SEBI {Delisting of Equity Sharas)
Reguiations, 2021, along with other appiicable taws.

A the dellsiing prodess has nol boen compiatad, wa are miiating the process o
withdraw the amount deposited in the escrow account, and on such withdrawal, the
account will be closed By the Merchanl Bankar In accordance with the applicakle
regulations. Furthermare, with réspect o the release of the escrow amount, we, have
communicated with the Exchanga (o ascertain il there are any objeclions,

This Public Announcemeant is baing issued by us solely for the information and
acknowledgament of all stakeholders of the Company. Should you have any guenies,
objeciions, or concems regarding this matter, you ara requested o directly contact our
authosised rapresentative or reach oul 1 ws withan 15 days from the date of this
Fubiication

For and on behalf of the Acquirers

Place : Kanpur Mr. Panka] Kaya (Acquirer]

Data-: 08102025

m AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office - 19-A, Dhuleswar Garden, Afmer Road, Jaipur-302001, CIN LIES11R123EPLCH 1381

APPENDIX 1V [SEE RULE 8(1) POSSESSION NOTICE]

Whereas, The undersigned belng the Autharized Officer of the AU Small Finance
Bank Limited A Scheduled Commercial Bank under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 20027
and in exercise of Powers conferred under Section 13 read with the Security Interest

.-J" -~ RP "",.;_rllﬁ- el B

o [ >
NDTICE INVITING E-TENDER

E-tender is invited by Executive Director, Power Marketing,
CESC Ltd. on 09.10.2025, having registered office at CESC
House, Chowringhee Square, Kolkata-700001 for purchase

of power on Short Term basis from April, 2026 to June, 2026
as per Ministry of Power (MOP), GOI guidelines dated
30.03.2016 and amendments thereof.

Soft copies of tender documents are available on
www.mstcecommerce.com and www.cesc.co.in

The bids are to be submitted electronically through DEEP
Portal of MSTC.,

. AN -
[Pursuant to rule 30 the cnmEanlns [incorporation) Rules, 2014]
Before ithe Ceniral Government
Northern Region
In ihe malier of sub-section (4} of Seciion 13 ol Companies Acl, 2013 and clause [a)
of sub-rule [5) of rule 30 of the Companies (Incorporation) Rules, 2014

AND

In the matler of Saavy Realtech Privale Limited having Iis reglstered office at 5F

Gopala Tower 25 Rajendra Place, Central Delhi, Mew Delhi, Delhi, India, 110008,
Motica is herehy‘g'wen to-the Gemeral Public that the company proposes to make application
o the Cantral Gowermmend imdar section 13 of the Companles Acl, 2003 seoking
confirmation of afteration of the Memarandum of Association of the Company in terms of
the special resolution passed-at the Exira opdinary general mesting held on 253092025 to
enable fhe company to change (ks Registerad Ofice Iram the “National Capital Territory of
Delhi” 1o “State of Uitar Pradesh™
Any person whose interest is likely to be afiecied by the proposed change of the registered
office of the company may delivar eithar on the MGA-21 partal (www.mea,gov.in) by filing
investor complaint form or cause to be delivered or send by registerad post of hishes
objections supported by an affidavit stating the nature of his/her intérest and grounds of
opposiion to the Regional Director at the address Northern Region, B-2 Wing, Znd floor,
PL. Deendayal Antyodaya Bhawan, 2nd floor, CGO Complex, New Defhi - 110003, withn
fourtesn days of the date of publication of this notice with & copy to the applicant company
af its registered office at the address menfioned below: -
aF, Gopala Tower 25 Rajendra Place, New Delhi 110008

For & an behall of

Saavy Realtech Private Limited

Hisha Sharma

Place: Dalhi Direclor
Date: 25/00/2025 OIN: O6522286

TH u H 0 M E F I H A H c E Ll M lTE n {Formerly Shriram Housing Fimance Lid.)

Head Office: Level -3, Wockhardt Towers, East Wing C-2. G Block, Bandra Kurla Complex. Bandra (East), Mumbal 400 051
Tel: 1300 102 4345 ; Website: hitp://'www. fruhomefinance.in
Reg.0M.: Srinivasa Tower, 151 Floor, Door No.5, Oid Mo11, 2nd Lane, Cenatoph Road, Alwarpet, Teynampet, Chennai-600018

AT R L T2 1C| SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Aszets and Enforcement of Security Inferest Act, 2002 read with
provision te Rule 8(6) of the Security Interest (Enforcemeni) Rules, 2002,

Waotics 5 hereby glvan tothe public In genaral and in garticieas 1o the Borrower's and Guarantes's thal the balow described Immovable properties mortgaged’ charged to Tha Truhome
Finance Limited {Formerty Knowm As Shriram Housing Firance Limited), The Physical possession of which have been taken by the Authorized Officer of Truhome Finance Limited, will be
sold an "As is whare is”, "5 is what is™ and “Whatever there is™ basis in g-awction on dated 17-Now-2025 between 11.00 &m. to 1.00 p.m, for recovery of the balance dus 1o The
Trishome Finance Limilad from the Borrewers And Guararntors, as mentionad in the table

Dedalls of Barrowers and Guaraniors, amaunt dua, Short Description of the immovable property, reserve price and earnest money depositand date of Inspeciion are also gvenas:

1
Truhnme

FIMAMCE

Name of Borrowers/ Amounl of Date & Contact Person
Co-Borrowers/ Recovery and date Reserve Price (Rs.) Time of Details — (AD and
Guarantors/Mortgagers of Demand Notice & Bid Increment Auction Disposal leam)
Mr. Sabir Khan 5/0 Mr. Nasruddin Khan R5.34,99. 576/~ (Rupess Thirty Four Rs. 62 00,000 - 17th Mr.5anjeev Sharma
House Mo. 7491, Beesa Bhoor Magar, Lakh Mingty Nine Thowsand Free (Rupeias Sixty Twio Lakh Onky) Hov. 9510328494
Bulandshahr, Uttar Pradesh-203001 Hundred Seventy Six Only) in respact 2025 e ikl Kmar
Mszo at: House/Plot No.3, Village-Maukheda, af Loan Account Ko Bid Increment; Tima: No. 7053369503
Distt- Bulandshahr, Uttar Pradesh-203001. SLPHGPRKODO2944 as on 08-Jun- As. 10,000/~ and in such mutiples. 11.00 MrAshiag Patk
Mrs. Nazreen W/o Mr. Sabir Khan 2025, and Rs. 3,32.549/- (Rugees ‘ AN. ;&:gdaﬂiﬂ? 2
House No, 748, Beesa Bhoor Nagar, Thiae Laky Thirty T ousand Five Earnest Money Deposit (EMD) (Rs.) to 014-40725022
Bulandshahr, Uttar Pradesh-203001 Hunired Forty Nine Only) in respect R i 01.00 ]
" af Lean Accourt ka. 5.5, 0wl PW Custamer Care Numbar
Also at: House/Flot No.3, Village-Maukheda, ) i THP : )
Distt- Bulandshahr. Uttar Pradesh-203001 . SLPHGPRKODO3383 a5 on 09-Jun- (Rupeas St Lakh Twenty Thousand Only) .. (22 40081572
- 2025 wilh further inberes) at e p rty In ion
Date of Possession & Type contractual rate, Last date for submission of EMD : I]::ﬂ % -Hﬁﬂiﬁ.
: £ 13-Nov-2025 Y ;
D2-September-2025 and Symbolic Possession Dermand Notice Date: T T ';:H oo i Tirme 11.00 a:m. io
Encumbranches known | pot known 16-Jung-2025 12.00 p.m

Description of Properly

Al that piece and parcel of the Property baanng # Residential House Piod Mo 3, Outof KhetMo. 397, Area Measunng 180 5q,, Yards., Situated in the Village-Maukheda, Pargana Baran, Tehsil &
Digtt- Butandshahr, Htar Pradesh. Boundades of the said Property -East Property O Smit. Sandhva, West PlotKo.4, North: Road 30FL. Wide, South: Property of Ashok Singhal,

1. Fordeiailed ierms and condifions of the zale, please refer the websile of Truhome Finance Limited {Formerly Shriram Housing Finance Limited) website.
2. The intending buyer have to submit their EMD amount fo be deposiied by way of RTGS/NEFT to the account details mentioned herein below: BANKE NAME: AXIS BANK
LIMITED BRANCH: BANDRA KURLA COMPLEX, MUMBAI BANK ACCOUNT NO. Current Accownt No. 31102004567 7633 IFSC CODE: UTIBDO00Z30.

sd- Authosised Officer- Truhome Fimance Limited
(Formerly Shriram Housing Finance Limited)

Place : Bulandshahs
Date : 09-10-2025

Home First Finance Company India Limited

CIN: L65990MH2010PLC240703

Website: homefirstindia.com

Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

homefirst

(Enforcemant) Rules, 2002, issued demand notice dated 25/04/2025 vide Rel, Mo,; . " POSSESSION NOTICE

CB/SAR/13-2/AGR/APR-2025/14 Loan Account Mo, 2406245556814350 calling ALl Registered Office:159-A Dhuleshwar Garden, ]

e B o B T R Tort At e R SR | | R asthan, India. 302001, REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORECEMENT) RULES, 2002

TRADERS THROUGH IT'S PROPRIETOR MR. VINEET GUPTA (Borrawer), MR. BANK www.aubank.in WHEREAS the undersigned being the Authorized Officar of HOME FIRST FINANCE COMPANY INDIA LIMITED, pursuant to-demand nolice issued on ils respective dates as
VINEET GUPTA §/0 MR. RAM NATH GUPTA (Guarantor/Mortgagor], MRS. " given below, under the Secunifization and Recanstruction of Financial Asssts and Enforcement of Security Intﬁresd Act, 2002 (Act No. 54 of 2002) and in exerclse of powers
RICHA E':'‘_’T""“h"""""r':I 'Mﬁl:'. """"“;r GEEPTA“{G““'* Tﬁzﬁﬁfﬂséﬁﬂ;w LOAN AGAINST GOLD - AUCTION NOTICE ON “AS IS WHEHE |5~ BASIS conferred under section 13{2) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 caffing upon yowBomowers, the under named fo pay oulstanding dues as within
2—.; ;:II?I‘;EHTF H1: an:n;iu:E 5$Ekﬁ T:lren 1IIEiglliiﬂlTll:::lutuse::lm-:l Seven Hundr:d Mine - The below mentioned borrower/s have been issued notices to pay thelr &0 days from the date of receipt of respective notices. You/Bomowers all, however, hava failed to pay the said outstanding dues within stipulated time, hence HOME FIRST
Eight Only) as .?n 29 .n::ll 2025 aggregr;zmg total due (which mdudes mmf_ipl;"r outstanding amounts towards the loan against gold facilities availed from AU FINANCE COMPANY INDIA LIMITED are in exercise and having nght as conferred under the provision of sub section (4) of section 13 of SARFAES| ACT. 2002 read with rules
ir!TE'EEL I:lEI'Iilr.IES and all other {hargesl with further interest and [h,a_rge-; unti:: Sm&“ FI”EHEE EE|.|'I1"- L1m|t|3'j I:"EEHH":I. EITIGE th& tl{l ”':'IHBHS hElS-"rIEI"."E fEI|E|:| tl:l memﬁ?deriﬂhﬂnmEEssmH thhEEEI:UfEI:IaEE-EtEaE mE‘-’:ﬁDI‘IEd hEI‘EiI‘I hEI':IIIIII:

payment in full within 80 days from the date of notice/date of receipt of the said repay his/their dues, we aré constraimed to conduct an-auction of pledged gold &r. | Name of Bo H“ o o o Dateof | Tatal Ols Data of
notice. _ T items/articles on 10 November 2025 between 11:00 AM — 3:00 PM (Time) &t HE Gz-n;m mrr::;war Description of Morigaged Property D:n:and dats of Dﬂ?:;::j pmm:m
The borrower/ morigagor having failed to repay the amount, notice is hereby given | | helow mentioned branches according to the mode specified therein, In the case Giiaranisrs Notice | Notice (in INR)

te:the borrower, mortgagor and the public in general that the undersigned hastaken | ¢ yoraaead horrowers, all conditions will be applicable to legal heirs. Please - - -

possession of the property described herein below in exercise of powers conferred | fHlinioatthaah : Batkik | 1. | Babli, Hunny ., Sani Yadav Flat-PLOT NO. 9D, VRINDAVAN GARDEN, SAHIBABADLIG FLAT NO. SF-2, | p3.08-2025 912,592 07-10-2025
on him/her under Section 13(4) of the said Act read with Rule 8 of the said Rules on | ~ | MO8 thatn the event of fallure of the above auction, the bank reserves s right o SECOND FLOOR, REAR SIDE, PART OF PLOT NO. 9D, VRINDAVAN GARDEN,

i i L3
rlr..s 06th day nflﬂ:mh-ergh.he year 2025, N _ . condict another auction without prior intimatian. SAHIBABAD, VILLAGE PASONDA, PARGANA LONI. GHAZIABAD, U.P, Ghaziabad.
ti::ff:?:sie : :;E::;;; illf:; fEferﬂffn':li Z‘i;;;;fﬂ:ﬂ;;f:jﬂl of section 13 of E-Auction Branch Details (E-auction will hg n_nnﬂu cled by using Weblink - Uttar Pradesh-201005. Bounded By : North by - Road 40' wide, South by - Service
The barrower/Guarantor/ mortgagors. in particular and the public in general is I‘:ﬂps..ﬂ:’uuld.samrl.ln} i i i Ao EIE'WEE_IF_PHHMIHIM TAILFIRE e
hereby cautioned not to deal with the property and any dealings with the property Yamuna Vihar Delhi - L9001090442039330 | 2. | Kalyan Singh Kalyan, Flat-Plat no -139-B, Khasra no -2964 Mi, Mansarover park , Village - Shahpur | p3.08-2025 1,461,126 | 07-10-2025
will be subject to the charge of the AU Small Finance Bank Limited for an amount of n : . : = " : Sneha Lata Bamheta , Pargana Dasna, Ghaziabad Ghaziabad Uttar Pradesh-201005. Bounded
for loan Account No. 2406245556814350 Rs. 71,97,253/- (Rupees Seventy One H_nle. The auction 15 suh;en_t to certain terms and conditions menn_ﬂnad in the By : Norht by - gth“ Plot, South by - Rasta 20 Feet Wide, East by - Other Plot, West by
Lakh Ninety Seven Thousand Two Hundred Fifty Three Only) as on 04 0ct 2025 and | | bid form, which is made available hefore the commencement of auction, - Other Plot. ' ’ '
further interest & expenses thereon until full payment. sd/f- r

DESCRIPTION OF IMMOVABLFE PROPERTIES o Banhmj_a'#q?::; 3. | Ved Prakash, F[al HD=TI|"-N-, Third Floor Roof Right,(Frant mlﬂh p?rﬁnn],Pln! No. B-113, Ganga | p3.08-2025 860,037 07-10-2025
Al That Part and Parcel of Commercial Froperty, One Shop on Grownd Floor, - 3 Hemiata prakash Vihar, Village Sadullahbad, Pargana . Loni,Ghaziabad.Uttar Pradesh.201102
Morthern Side Portion, Without s Roof Rights, Area Measuring 8.45 5q. Mtrs_, i.e., E’;“";Edswu:ﬁﬂr:n:m;l[;ng part of Plot No. B-1/3, East-Service Lane, West-Road
10:11 5q. Yards on Property Bearing Mew Municipal Mo. 2599 & Old No. 1203, T Wide, 20 0. B-1is,
: : . mE . AR IKNDIAS LIVIEYT E
e e N e D S i Mt b, CIN : L74899DL1987PLCA29135 4, | Manoj Ghosh, Tumpa Ghosh | Flat-SF-1 Front LHS Plot No 2 & 4 Prem ViharKhasra No 127012, Loni,Ghaziabad, |03.08.2025| 1,106,260 | 07-10-2025
EE;:HRZ?n?i rlTlr:g Portion of 2599 West: Others Property R kine Baenar. Naby Kerim, Now DEEATONSS Uttar Pradesh-20110Z. Bounded By : North by - Plot numbers 2 and 3, or plot owned
i EXINg DAZZET, M3 arimy, Mew Dealhi-1 q
Morth: Gali South: Remaining Portion of 2599 e Gorporate OMfice : C 53-54. Sector 57, Noida, Uttar Pradesh 201301 ::'anﬁﬂeglpiﬂ?.:;u;h h]r-lli':utnwned by another party, East by - 15-foot wide road,
Date:- 06. Oct.2025 Autharised Officer Ph. (Regd. Oft) : 711~ 25646320; |Corparate OIF) : B130-4301500 $atDx: Fot UNDSdRY Aothar pay:
by i rise o Email : amecoindia@ymail.com; Wabsite : www.amcoindialimited.com
Place:- Defhi Au Small Finance Bank Limnitad 5. | Anand Kumar, Madhuri Devi | LIG FLAT NO. UGF-1 (FRONT RHS), PLOT NO. A-137 KHASRA NO. 349, RAILVIHAR | g3-08-2025 1,017,785 07-10-2025
HOTICE TO MEMBERS - REGISTER EMAIL ADDRESS & BANK ACCOUNT DETAILS SAHEAR] AWAS SAMITY, VILLAGE SADULLABAD, PARGANA LONL Ghaziabad,
in wiaw of Go-Green Iniliative laken by the Government af India and in the best interast of members Uttar Pradesh 201102 Bounded by Nerth-Plot No. A-138, East-Plot No. A-139, West-
FORM A ;m Lomaany henaty requests all | e mirn b I.D tdiate thaie - mail sddrass & Bank d-:f:-:,urlt Road 30" wide, South-Plot No. A-136.
PUBLIC ANNOUNCEMENT etails in the record of Company 50 &5 1o receive & the commanications made by the Company wall - - - -
: ] in lime-and 1o receive dividerd declared by e Company from Bme 1o time directly inthel respective 6. | Tarun Mishra,Pooja . Plot-Khasra Mo, 12,1314 vake maidapur, Bareilly,Bareilly,Uttar Pradesh-243001. |p3.08-2025 | 2136525 | 07-10-2025
(Under Regulation & of the Insolvency and Bankruptcy Board of India bank secounts 3 . : ! ;
; Bounded By : East by - Land seller, West by - Plot Shahdab, North by - Road 12 ft
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)(  (The members wha have not registered thair email addrass or have not updated their bank account wide, South by - House Nisar.
FOR THE ATTENTION OF THE CREDITORS OF gr.-'.mls are teesied 10 updale the same with Registrar & Shars Trangfer Agant (RTAY Dapasilory ' '
GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED n:;'ﬂ;;?:";:{,? S TR R S T 7. | Dharmendra Kumar, House- RESIDENTIAL HOUSE ON PART OF PLOT NO-10 & 11, KHASRA NO-1476, |p3.08.2025| 1,679,655 | 07-10-2025
_ RELEVANT PARTICULARS - = | Bastal Firiancial & Compiser Sorjices Privata L . : Abhishe k Sharma, Mamtesh| SITUATEDAT Hﬁf‘lﬂﬂ SINGH ENCLAVE, JWALAPUR, PARGANA J_WALAFUH,TEHSI‘L
(1. Wame of corparate osbior [GIGA PIPE SYSTEIRS INDIA PRIVATE LINITED Bestal Hoesa, 3¢ Floor, 99, Madangir, Bahind LSC, Naw Delhi=110062 &DISTRICT HARIDWAR, IN SIDE NAGAR NIGAM HARIDWAR, Haridwar, Uttarakhand-
s :i:’::"_ i £ : i Emad : investor@bestadinancial.com North by - REST PART OF PLOT NO-10, South by - REST PART OF PLOT NO-11.
EE oty wnder which the carporaie eqgistrar of Compansas, Mew Defhi TR o o T e : .
| |debloris incorporatediregistered o el Eﬁ:ﬁf;ﬂ;, :bf ':]r,E;E?;j.ﬁgfuﬂ.".mﬁ;" CifenE. e v ctout) 8. | Shanker Singh, Jay Singh, | House-House no B-10, Khasra no 47ZMIl. Village devia, Gautam buddh nagar, | 93.08-2025 1451366 | 07-10-2025
4. |Corporate ﬂue-c!m-,. Mo. ¢ Limited Lishilfy |UT4B980L2020F TCI68645 This informalion 15 aksa avallable on (he Company's watislls al www ameoindalimled cam, Arun Kapasiya UP,Gautam E!udhll"ula_bg_.Uttar Pradesh-201306, Bounded By : East by - Plot No. A-27,
E :aﬁjr?:;a.:'r';em m.:aﬂﬁﬂf DSNDC SHED NO, 103, SCHEME - | ORHLA A ARR AR LR R
1™ |orincipal ofica :-;?fgammh,; corporate. | INDUSTRIAL AREA, BHASE Al South Delhi. NEW i Sk R —— Eus;:; 9. | Ramavtar Sainl, House-3,Phase-ll,scheme mannat vihar at vijaysinghpura bansa tehsil chomu, Jaipur, | 93.08-2025 778,864 07-10-2025
disblar DELHI. Dalls. India, 110020 Date - 08.10,7075 Managing Director Mamta Devl Saini Rajasthan-303702. Boundad By : East by - Other's Land, West by - Plot No- 02 and
|6, |Irsolercy commencement date in 07 Qictphar 2006 Rasta, North by - Rasta And Plot No- 4, South by - Other Land.
b e = ; DEBTS RECOVERY TRIBUNAL-I, DELHI 10, | Shree ram poddar, Plot-PLOT NO. 1, KHASRA NO. 20, VILLAGE-JON SAMANA, PARGANA & TEHSIL- |03.08.2025 | 2664525 | 07-10-2025
Estimated date of closung of e 5 fignl, 2026 (1807 day Tram the dale ¢ = _ y DE (= .
msolventy resobilion process commencamsnt of e resciutisn process) 4th Floor, Jeevan Tara Building, Parliament Street, New Delhi-110001 Milan Devi DADRI, DISTT. GAUTAM BUDH HAGJ’ILH,GAUTAH BUDH NAGAR,Uttar Pradesh.
(8. |Nama and ragistraton number of e [Mane] Kurar Anand 1 o OA NO 29/2023 203207. Bounded By : East |:r1f- Road 22' wide, West by - Plot No. 2, North by - Other
Wichene) posson aelng = ﬁggﬂg; No IBEIRA-D01IP-FOD0B4/2017- EDELWEISS ASSET RECONSTRUCTION COMPANY LTD ..Applicant Property, South by - Road 27" wide.
intarim resciution profassiana {10150 Vs 11. | Rajeshwar jain, Pocja Jain Flat-Flat No. GF 1,Ground Floor,Plot no -163,Khasra No- 1525 Balaji enclave, Dasna ] 07-10-2025
{9 |Address and e-mail of lha infarim Regislered address: -2; Commanity Cenlre, 3 ! I ! R . z 2 ! ! ! | x | 03-08-2025 1,078,735 e
resolistion profassianl. as reqistesd.  |Floor, (Naar PYRIMGDarald), Narsins, Biew Db _I\I!I(:S BANSAL JEWELLERS ...Defendants gm;ﬁd#:m; Fradash:ﬂwi E.Ein::ndaﬁ B?p;:q H?qnh :v,zr - Sellers Land, South by -
&h the Bo 110028 ’ d , Eastby - Plot No. 164, West by - Plot No. 162,
N Ema: Akdress ~anandmanaja@ymat com (1) M/s. Bansal Jewellers through its Partners Mahabir Prasad And Anju Aggarwal 224/3 & = i - i a
0 [Adiessandemal e msdlor 12, Commnity Gentre. 3 Floor, [Near 4, Radha Krishna Market Gali Kunjas, Dariba Kalan, Chandi Chowk, Delhi-110006. 12, | PANKA.J SHARMA, Row House-KHASRA NO 219 MIN KHATA NO, 225, WAKE MAUZA PHASIYAPURA |03.08-2025| 634508 | 07-10-2025
cofrespancence with tha inberim FURM=Donad), Karaina, New Dells-110028 (2) Mr. Mahabir Prasad Aggarwal, A-144, Old Gupta Colony, New Delhi-110059. KALPANA SHARMA TEHSIL KASHIPUR DISTT. UDHAM SINGH NAGAR UTTARAKHAND, KASHIPUR,
raseludian ;]r.]rgggl:.lra: : E."HEJ -ggadr:i‘ﬂ?ﬁ@gﬂail.:m (3) Mrs.Anju AggarwaI,A-144, old Gupta Colony, New Delhi-110059. Uitarakhand-244713. Bounded E]I' : East hjf- PROPERTY OF ROBIN SWGH,WHSIHH .
:12 Lﬁéﬁﬁ:iﬁiﬁ;ﬁﬁilﬂ' ﬂmi.'l:ljrt'll:- S etoher, X025 (4) Mr. Satish Aggarwal, A-144, Old Gupta COlony, New Delhi-110059. READ 2“‘ FT MDE. Nﬂﬁh tlj"FLﬂT D'FALHA. m!hb’f -FLﬂT DF GTHER PEH.S"DH.
laisza 1h) W_'I':ség_mnz'ﬁmm Marne Ihe:class (as)- Mot Applicable (5) Mrs. Bimla Aggarwal Alias Bimla Devi A-144, Old Gupta Colony, New Delhi-110059 13.) Anzar Hussain, House-KHASRA NO.182 MIN.GRAM DHEMAKHERA TAHSHIL KASHIPUR DISTIC | p3.08-2025 1,152,146 07-10-2025
secton 21, ascertamed by the mienm (6) Indusind Bank Ltd., Municipal No.43 to 46, Laxmi Niwas Building, Main Road, Nasreen Jahan UTTAM SINGH NAGAR, KASHIPUR,Uttarakhand-244713. Bounded By : East by -
. resciition professonal Chandni Chowk, Delhi-110006. HOUSE OF KHALIL, West by - ROAD 25 FT WIDE THEN NAHAR, Narth by - ROAD 20 FT
13 EHM:I_H ;T;:mt'-'mﬁ mﬁﬂf‘hnﬂlﬁ Mot Applicabile Whereas the above-named applicant has instituted a case for recovery of WIDE, Southby -PLOT OF OTHER PERSON,
B ACT HE MUIINC NG _ . . . . :
g sktantallin ot crclNors T o s E:':é?:g%‘;’vﬁfo’Tﬂf:gegﬁlF')": i’lgg‘t’ E(')%“;Z"xh';é‘:j'tg2;?262?:;:;2 f:"tﬁg 1. | rajesh sah, Ramaprabha devi | House-PLOTNO. 85-B, KHASRANO. 881, VILLAGE TUSHIYANA, PARGANA & TEHSIL | 03.08.2025| 1428861 | 07-10-2025
LTIRAIRROR S i) %) satisfaction of thg Tribunal tha’? it isgnot pogsible to serve you in ordinary way. Therefore DADRL DISTY. GAUTAM BUOH NAGAR, UF.G.B-Nagacuitar Fradssn-261306,
14 |(a) Fealevanl Forms and al. Wal link ) ’ : 2 Wi A 3
L;ﬁ Datats Lraﬂﬁmlu :itllﬁ:.'.'it:bi.gl:l'.r.inl'd-:wnlnad'ﬁ:-rrn.html this notice is given by advertisement directing you to make appearance before Ld. g:md:;.iﬂf;:t:;fﬂ““ wide, West by - Other Property, North by - Plot No. 86,
represantatives ara available at {b}. Mot Applicabia Registrar on 08.01.2026 at 10:30 A.M. (for further details kindly visit DRT website: : s
Natice s hareby given thal the Natianal Comaary Law Tribunal New Delh, Coust-Iv, Naw Dalhi www.etribunal.gov.in Phone Number: 011-23748473). Take notice that in case of your 15. | Ram. singh,LIKHYA Plot-khatauni no-00033 khasra no 1528,gram bariral tehsil gadarpur jila udham singh | g3.08-2025| 1,894 619 07-10-2025
has ordered the commencement of a corporate insohvency reschution process of GEGA Pipe failure to appear on the above-mentioned day before this Tribunal, the case will be heard priyanka rani nagar, Dineshpur, Uttarakhand-263160. Bounded By : East by - Plot Of Seller, West by
EW‘T '"Ef‘-a FE'}“!?‘S;'D"&??S; per order against Company Petition No. (18) NO. 294NDi2025 | | and decided in your absence. - Plot Of Seller, North by - ROAD 20 FT WIDE, South by - VACANT PLOT.
a5 on Tuesday, 0Tih 2025, : - - - ; : - ——
T o o G Py Sy o P i s byl oo | (00T ey e s by i e s operone 0 | 55 ot R Rfhore | Fouse P, G, Gallo-3, e o, 60l i, Sl Lo, D | Gog2029 101012 | 0710202
submit their clsims with proof on or before Thursday, 23d-Qctober 2025 1o the interim Advocat /L't'g ts shall download the Cisco Web i p,? Isoftware: 9 Mesting ID (Deceased), Arti, Other Legal | Ghaziabad, U.P. -201102,Ghaziabad Uttar Pradesh-201102. Bounded By : East by -
rasalution professional at the address mentioned against enfry Mo, 10 vocatesiLitigants shall download the LIsco Yebex application/software, (,'") eeting representatives of Late Raju | Part of Plot Prem Vierma, West by - Other Plot, North by - Rasta 15 Ft. Wide, South by -
2. Tha financial creditors shall subm thel clairms wilh proal by alactranic means only. All ather anq PaSSW(?rd for the next datle of hearing qua cases 'tO be taken by Hor_] ble Presiding Rathore (Deceased) Other Piot.

eraditars may submit the claims with prool in parsan, by post of by alectranic means in the Officer/Registrar/Recovery Officer-l/and Recovery Officer-Il shall be available one day

ralevant forms to be dowrleaded from web link mentioned incol 14. prior to the next date at DRT Official Portal i.e. drt.gov.in under the Public Notice Head; 17. | Sunil Kumar,Sunita ., Flat-122,Scheme sagar vihar in Kanota , Agra RoadJaipurRajasthan-302031. | p3.08-2025| 1,157,225 07-10-2025
3. Subenéssion of false or miskeading praafs of claim shall aftract panaliies. sq.| | (Iv)Inanyexigency qua that, the Advocates/Litigants can contact the concerned official at Manoj kumar Harljan Bounded By : East by - Road 30°-0", West by - Plot No. 123, North by - Plot No. 122-A,

; .| | Ph.No.23748473. South by - Plot No, 121.
Mangj Kumar Anand , . ,
Date: 09.40.2025 Name and Signature of Interim Resolution Professional | | Given under my hand and seal of the Tribunal on this 29th Sept, 2025. 18. | Harpal singh, Plot-Plct no A 10- Khasra No.282, Raja Ram Vihar Colony, VillageTilapta, GB Nagar, | g3.08-2025) 1,579,730 07-10-2025
Place: New Delhi Registralion No IBEUIPA-0011P- POD08ATZ0NT-2018/10180 Sd/- By order of this Tribunal NEETU KUMARI Uttar Pradesh-201306. Bounded By : East by - Road 16Ft. Wide, West by - Plot No. A-
11, North by - Other Land , South by - Road 16Ft. Wide.
] 19. | Munna Basor, Parvati Bansal | Plot-PLOT NO 3 KH NO 796 (YAHAN ENCLAVE) VILL MAHAWAD, Pargana & Tehsil | g3-08-2025 570.080 07-10-2025
oL e PIRAMAL FINANCE LTD |
- Piramal - Dadri Distt. Gautam Budh MNagar, Uttar Pradesh,DADRIUttar Pradesh-201301,
Rﬂgd. ﬂﬁ'_IEB: E'gi Phaaﬂ'a Vo e B-I:IllﬂdEd E - EBEt b PI I i
: y ! y - Plot No, 02, West by - Plot No. 04, North by - Road 19" wide,
Industrial Area Mohali (Pb) {Farmerly Known as Piramal Capltal and Housing Finance Corporation Ltd,) CIN: LES910MH1984PLCO32639 Reglstered South by - Other's Property.
Sealed Bids are invited for Two | | Office: Unit Mo -8071, Gth Floos, Piramal Amiti Building, Piramal Agaslya Corporate Park, Kamani Junction, Opp. Fire Station, LBS -
tenders for Qutdoor (trenching, | | Marg. Kura (West), Mumbai-400070 —T +31 22 3802 4000. Branch Office: Unit Na_ 01 & 08, Ground Floor, GD-ITL Narth Ex 20. | Pawan Kumar, Neelam Rana | House-House on Khasra No 435 Pushp Vihar Calony Village Maliyana, Baghpat Road | p3.08-2025| 2623985 | 07-10-2025
laying) & indoor work Including | | Towes PiotNo A-9 Netaji Subhash Place, New Dethl— 1100734 & Plot No-§, Block-A 2nd Floor, Sector 2, Nolda - 201301 Pargana Tehsil & Distt Meerut, Uttar Pradesh-250002. Bounded By : East by - 15 ft
supply of some brought out items, POSSESSION NOTICE For Immovable Property as per Rule 841) Then 20 ft Wide Road, West by - 15t Then Vacant Land of Other, North by - 60 ft Then
Es_sun:izgie-:’{ ﬁqu_iprnenl; access- of the Security Interest (Enforcement) Rules, 2002 and Appendix- IV Remaining Part of the Property, South by - 80t Then Plotof Smt. Santosh Rani.
ories, installation and commi- - - : ; ; : o5 : z : . : .

g L r Whareas, the undersigned baing the Authorized Officer of Piramal Finance Lid. (Formery Known as Piramal Capilal and Housing 24, | Sunita Bhushan, Plot-Plot On Khasra No 1353 mi Vansh Garden Loni Chakbandi Chetra thaseel loni & A
ssioning of Primary drop insert | | Finance Corporation Lid) under the Securitisation and Reconstruction of Financal Assets and Enforcement of Security Interest Act lill;nl'eel Singh Bhushan haziabad up, ghaziabad, Uttar Pradesh-201102, Bounded By : East by - Road 12ft et s
mux, IPMPLS Cameras, Battery | |2002andin exercise of powers conferred under section 13{12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, i 9 g g E : : ¥ii y : S
chargers, Battery sets & other | |Demand Notice(s) issued by the Authonsed Officer of the company to the Borrower(s) | Guarantor(s} mentioned hansen below to Wide, West by - Road 15ft. Wide, North by - Other Land, South by - Plot of Anjana Devi.
associated equipment for | Jrepay the amount reanticned in the notice within 60 days from the date af receipt of the sald notice. The barmowsr having falled to 22. | Jitender Maurya RESIDENTIAL PART OF PLOT NO- 7. KHASRA NO-1883. VILLAGE SALEMPUR 03-08-2025 1,380 686 07-10-2025

el I rapay the amount, nelice b5 heraby given Lo the Borrower(s ) f Guarantons | asd e public in genaral thal the undersigned has taken . ! . . At
1. F'II:.|"."IEIﬂr'ltt}beEl:|E!3I:|I'I‘PEI_L:HII_I:$|.|I1':I-" Possession of the property described herein below inexercise of powers conferrad on him wnder Sub-Section (4) of the Section 13 Beauty Maurya MAHDOOD-02 PARGANA ROORKEE, TEHSIL & DISTT HARIDWAR OUT SIDE NAGAR
sl it i e Lt "H;”Q U | of the =aid Act read with Rule 8 of the Security Interest Enforcement rules, 2002, The bormower's attention ks inviled to provisians o NIGAM HARIDWAR, HARIDWAR,Uttarakhand, 249402 Bounded by East-Land of
E”g' uding) - Walajah Road- I ~section (8) of section 13 of the Act, in respect of time avallable, to redeem the secured assets, The bermower n particular and Others, West-Rasta 18 Wide, North-Plot No-08, South-Part of Plot No-07.
o _ﬂthF'"-‘rt lexclu d_'”ﬂ_}ffe_':tl':'f"-" ihe pubdic in genaral are hereby cautionad not to deal with the property and any dealings with the property will be subject to the e T Ty T
stations of Chennai Division in | |charge of Plramal Finance Lid. (Formerly Known as Piramal Capital and Housing Finance Gorporation Lid) for an amount as 23, | Soraj singh, PLOT NO 15 KHASRA NO- 13-53 VILLAGE SALEMPUR HAHI!IE'I‘JD 02, PARGANA | p3.08-2025 799.733 07-10-2025
connection with construction of | I mentioned herein underwith interast thereon. reshma soraj singh ROORKEE, TEHSIL & DISTT HARIDWAR OUT SIDE NAGAR NIGAM
Mew Line between Tindivanam s o) Name of the Borrower(s) | Description of Secured Assat Demand Notice Date Date of HARIDWAR haridwar,Uttarakhand, 243402 Bounded by East-Rasta 20 Wide, West-
and Nagarl". 2. Provision of | 777 Guarantor(s) (immeovable Property) Al AmBL Plot No-19, North-Plot No-14, South-Plot No-16.
Telecommunication arrangements {Loan Code No All the Part & Parcel of Property - APPT NO | 26/04/2022 for ¥ : : 2
at ARANI (including) and RANIPET | | " |19702000162), (Branch-  [gpD 072, Bolveders Park, DLF City |RS. 50,36.2400- (Fity Lakhs| o 202> 24, | Ujma-, Arif, Flat-Kh No 170 MIN.Raghunathpur,UJMA Krishna Vatika Phase 1.Kh. 170 Vill. jalalpur | 04.07.2024( 1,431,670 | 06-10-2025
{Including) section/stations in Gurugram - MG Road), Gurgson Haryana - 122001 Thirty Six Thousand Two Raghnath pur krishna vatika phase 1 mndlnagarlghambad, modinagar, Utar
Chennai Division in connectionwith | | |Manish Sharma {Borrower) Hundred and Forty Only) Pradesh, 201204, Bouded by - North by : Plot of Anish, South by : Plot of Gulzar
E:I_nnndguuctiun ngier:.r Line taﬂm?ieg 2. |iLoan Code No All the Part & Parcel of Property - Flat No-|30001/2023 for 03-10-2025 Ahmad, East by : Other Plot, West by : 16 Feot wide Road.
indivanam an adgar. Uetaile 13300000068), (Branch - 1002, 10Th Flaor Ivary Tower, S G Impressions|R%.  11,35,670/- (Eleven . = = g
Scope of Work, Eligibility criteria Delhi - Pitampura), Anil R M NH_;I"E SR Gl:l'_IEELEImE| Lakhs Thirty Five Thousand The |II-FII'I'EI'|'!|"E-'I|'|:E|:-.'II'I§| fa?adin E?j.:'a'!.f L;!-e_gmuunt. n!nh:e Eh:rﬂt'rl}' gventothe t:-cnrrc-we:fﬂuaraﬁt_-}r Idfmd 1113 pl._lﬂln:;gﬂf}eraithgttheu?mfslgned has!aken Possession of bve property
and other terms and condition Kumar (Borrower), Anupam et aniits g Six Hurdrad and Seventy) descnbed herein below in exercise of powers conferred an memfher erder section 13(4) of the said Act read with rube 3 of the said rule on the date menlioned above.
are available at our website {Co-Barrower) : Tha BORROWERS/ GUARANTORS and the PUBLIC IN GENERAL ase hareby cauticned notto deal with the above refarred Properties/Sacurad Assets or any part theraof and any
www.puncom.com. Last date of | | 3 |{Lean Code No 9200001838), (All the Part & Parcel of Property - Property ﬁﬁfﬂﬁfzi?ﬂi:;f?;m - 07-10-2025 dealing with the said PropertiesiSecured Assets shall be subject to charge of HOME FIRST FINANCE COMPANY INDIA LIMITED for the amount mentioned herginabove against
submission of guotations is ﬁmﬂﬁzrﬂ:g‘i%‘;‘m"““:' No. E-177, Third floor with roof right, khasra |22 00 lr 0 Fu;mE i Properties/Secured Asseis which is payable with the further interest thereon until payment in full,
24.10.2025 at 300 PM. Contact {Borrowsr), Kiran Sengar | o 1092, Gall No, 13, Vilage Palam, | cond One Hundred and The berrower's attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redeem the secured asset.
0172-2237133.  (Head Projects) Chauhan (Co-Borrower) Razjapuri Uttam Nagar, New Delhi - 110053 Mirety Mine Cnly) z
E- Mail:- Projects@puncom.com : : Place; NCR, Rajasthan, Western UP Authorised Officer,
Contact 0172-2237133 | | Place: New Delhi, Date:- 09,10.2025 (AUTHORIZED OFFICER) PIRAMAL FINANCE LTD Date: 09-10-2025 Home First Finance Company India Limited

epaper.ﬁnant:iaiexpress-.ﬂﬂn‘. .

New Delhi




